IN THE HIGH COURT OF ORISSA,CUTTACK

Realisation of Court Fees received towards NOT READY
Certified Copy Applications

Date :

18.02.2025

1 §W§iN é3460/202 18.02.2025 [WP(C)/8614/2018 |10
2 |u pas é3463/202 18.02.2025 |WP(C)/4138/2025 |10
3 |krsHTISH é3469/202 18.02.2025 |WP(C)/4788/2025 |10
4 |p MISHRA é3474/202 18.02.2025 2P(C)/13997/201 10
5 EgiggNA é3482/202 18.02.2025 |WP(C)/4576/2025 |10
NANDA

6 |M S HASAN 23490/202 18.02.2025 |[CRLA/397/2017 |10
7 |s swarw 23491/202 18.02.2025 |MACA/158/2024 |10
8 |s R OJHA é3492/202 18.02.2025 |MACA/158/2024 |10
9 |7 DEHURY é3499/202 18.02.2025 |MACA/1179/2024 |10
10 |7 DEHURY é3504/202 18.02.2025 |MACA/1180/2024 |10
11 |p X RaTH é3506/202 18.02.2025 |MACA/330/2023 |10
12 |7 DEHURY é3509/202 18.02.2025 |MACA/345/2023 |10
13 |7 DEHURY 23512/202 18.02.2025 |MACA/346/2023 |10
14 |s R OJHA é35l5/202 18.02.2025 |MACA/441/2020 |10
15 |p K PANDA 23521/202 18.02.2025 ZPC(OAC)/31/201 10
16 [k sanoo |F39227/202 115 05,2025 |MacA/1104/2023 |10
I 23538/202 5 022095 gP(C)/22691/201 ;




13539/202

WP (C) /22693/201

18 R saMAL |2 18.02.2025 |1 7 U
N é3542/202 5 022025 gP(C)/22687/201 ; 5
20 |r savaL 23543/202 5 022025 gP(C)/22697/201 ; 5
21 |k NISHA 23545/202 18.02.2025 [WP(C)/1181/2025 |7 U
22 ﬁogANTY é3547/202 18.02.2025 |[WA/511/2024 7 U
23 ﬁogANTY é3548/202 18.02.2025 |CRLMC/1762/2024 |7 U
24 |H K BHOL é3550/202 18.02.2025 [WP(C)/1904/2024 |7 U
) ¥R§DHAN 23551/202 5 022025 ZP(C)/10378/202 O .
26 |H K BHOL é3553/202 18.02.2025 |[RPFAM/137/2019 |7 U
27 |H K BHOL é3555/202 18.02.2025 [WP(C)/4622/2025 |7 U
28 ;IZHRA é3556/202 18.02.2025 [WP(C)/272/2024 |7 U
29 |M BARAL 23557/202 18.02.2025 |[RVWPET/245/2024 |10 c
30 MP 13560/202 11 ¢ 45 2025 |BLAPL/593/2025 |7 géggiégg U
BISWAL 5 COPY
31 ;HESIM 23561/202 18.02.2025 |[RVWPET/245/2024 |10 c
32 gEgERA 23562/202 18.02.2025 |CVA/40/1999 7 U
33 [k ¢ saMAL é3563/202 18.02.2025 |CRLMC/2865/2023 |7 U
21 |s rouT é3565/202 5 022095 fP(C)/23l8l/202 ; 5
35 |B C PANDA é3569/202 18.02.2025 2P(C)/11571/201 10 c
36 B C PANDA é3571/202 18.02.2025 2P(C)/11572/201 10 c
37 |B c paNnDA 23572/202 18.02.2025 2P(C)/11568/201 10 c
38 |B C PANDA é3577/202 18.02.2025 2P(C)/11565/201 10 c
39 |s MOHANTY 23578/202 18.02.2025 ?PC(OA)/344/201 7 U
40 |B ¢ panpa 32797202115 5 505 [WR(C)/11567/201 |, c

5

6




41 |B DAS é3581/202 18.02.2025 |WA/56/2016 7 U
42 |B DAS é3582/202 18.02.2025 [WA/77/2015 7 U
43 |B C PANDA 23583/202 18.02.2025 2P(C)/11564/201 10 c
s |5 one é3584/202 5 022025 ?P(C)/21617/201 ; 5
45 |B DAS é3585/202 18.02.2025 |WP(C)/8350/2012 |7 U
Lo gIgWAL é3587/202 5 052095 gp(c>/12599/202 o -
47 ﬁoiTRAY é3588/202 18.02.2025 |WP(C)/4790/2025 |10 c
48 |c R NAYAK 23590/202 18.02.2025 [WP(C)/8657/2010 |7 U
49 |p JENA 23591/202 18.02.2025 |WP(C)/4533/2025 |10 c
50 [B c panDA 23595/202 18.02.2025 |WP(C)/4513/2025 |10 c
51 |D saMAL é3597/202 18.02.2025 2P(C)/12959/200 7 U
52 |B DAS 23600/202 18.02.2025 |WP(C)/9349/2009 |7 U
53 |s pas 23602/202 18.02.2025 |CONTC/5232/2024 |7 U
54 |n PANDA é3606/202 18.02.2025 |CRLMC/4126/2024 |7 U
55 |R K BARIK 23607/202 18.02.2025 |MATA/210/2023 |7 U
56 |R K BARIK 23608/202 18.02.2025 |MATA/210/2023 |7 U
57 [N K ROUT 23610/202 18.02.2025 gP(C)/37284/202 7 U
58 |M K RANA 23611/202 18.02.2025 |CRLA/584/2011 |7 U
59 gAYASINGH é3627/202 18.02.2025 |CRLREV/722/2024 |7 U
60 ﬁogANTY 23629/202 18.02.2025 |WA/862/2021 7 6.00,3%6 U
61 |S BISWAL 23631/202 18.02.2025 QP(C)/2O611/201 7 U
62 |[B c panDa é3632/202 18.02.2025 ZP(C)/26386/202 7 U
63 |p BEHERA 23634/202 18.02.2025 |[CMP/155/2025 |7 U
|64 |S MOHANTY |13635/202 |18.02.2025 |SA/83/1997 7 U




5

|

65 |S DASH é3637/202 18.02.2025 |CONTC/6207/2024 |7 U

66 |C R NAYAK é3638/202 18.02.2025 |WP(C)/3468/2025 |7 U

67 P K SWAIN 23639/202 18.02.2025 |RVWPET/61/2019 |7 U

3.00,3*3
68 |S K NANDA é3642/202 18.02.2025 |WP(C)/568/2016 |7 SENT TO |U
XEROX

€9 v NAYAK é3644/202 18022025 ?P(C)/l996l/201 : .

20 | navak é3645/202 1802 2025 ?P(C)/l996l/201 : .
SUSANTA

71 |SEKHAR 23646/202 18.02.2025 [WP(C)/3955/2025 |10 c
MOHAPATRA

72 |s NAYAK é3647/202 18.02.2025 [WP(C)/3730/2025 (10 c

73 |M R JENA 23648/202 18.02.2025 gP(c)/l3295/202 7 U

74 |s NAYAK 23649/202 18.02.2025 [WP(C)/3789/2025 |10 c
s C 13650/202

75 |sunpaRa |5 18.02.2025 |JCRLA/21/2008 |7 U
S K 13651/202

76 |rewar s 18.02.2025 [WP(C)/4121/2025 |10 C
SUBHRANSU

77 |BHUSAN é3652/202 18.02.2025 [WP(C)/4121/2025 |10 c
MOHANTY
s K 13654/202

78 rewan s 18.02.2025 [WP(C)/4123/2025 (10 C

79 |D K DALAI é3655/202 18.02.2025 |RSA/473/2004 7 U
s 13656/202

80 | HAPATEA 5 18.02.2025 [WP(C)/4123/2025 (10 c
5. 13657/202

81 | CUDHURY |5 18.02.2025 |FA/131/2000 7 U

82 M DAS é3658/202 18.02.2025 |SA/206/1981 7 U
5. 13660/202

83 |2 ounHURY |5 18.02.2025 |BLAPL/7439/2023 |7 U
5. 13662/202

84 |2 ounHURY |5 18.02.2025 |BLAPL/8449/2024 |7 U
5. 13664/202

85 |2 ouDHURY |5 18.02.2025 |BLAPL/1010/2023 |7 U

86 |s. 113665/202 |18.02.2025 [BLAPL/7532/2023 |7 u




|CHOUDHURY |5

MANOJ

87 |KUMAR é3669/202 18.02.2025 |WP(C)/2439/2025 |7
PANI
SRINIBASH [13671/202
88 MOLANTY 5 18.02.2025 |CRLMC/2091/2022 |7
89 |T SWAIN 23680/202 18.02.2025 |CONTC/5096/2024 |10
90 |D SAMAL é3682/202 18.02.2025 |CONTC/5063/2024 |10
PRADIPTA
KUMAR 13696/202
91 PATTANAYA |5 18.02.2025 |WP(C)/4653/2025 |10
K
PRADIPTA
KUMAR 13697/202
92 PATTANAYA |5 18.02.2025 |WP(C)/4652/2025 |10
K
PRADIPTA
KUMAR 13698/202
93 PATTANAYA |5 18.02.2025 |WP(C)/4651/2025 |10
K
SUDHASHRE (13704/202
94 = PASAYAT |5 18.02.2025 |CONTC/577/2025 |10
95 |K C NAYAK 23705/202 18.02.2025 |MACA/699/2024 10
96 |J DEHURY é3706/202 18.02.2025 MACA/699/2024 10
SARAT 13709/202
97 SWATN 5 18.02.2025 |[MACA/1280/2024 10
98 |J DEHURY é3712/202 18.02.2025 |MACA/490/2024 10
99 |A K BARIK 23713/202 18.02.2025 |MACA/490/2024 10
JANMEJAYA |13717/202
100 PARIDA 5 18.02.2025 |[MACA/390/2023 10
101|S R OJHA 23720/202 18.02.2025 |MACA/44/2025 10
102 |P K JENA é3723/202 18.02.2025 |CONTC/6201/2024 |10
103 |KISTISH 23728/202 18.02.2025 |CONTC/8136/2024 |10
104 |P K JENA 23729/202 18.02.2025 |CONTC/6182/2024 |10
105 |P K JENA 23733/202 18.02.2025 |CONTC/6181/2024 |10
106 |A K PANDA 13737/202 18.02.2025 |CONTC/4343/2024 |10

5




GYANENDRA

13738/202

107 |CHANDRA 5 18.02.2025 |CONTC/6860/2024 |10
SWAIN

108 |C R NAYAK é3739/202 18.02.2025 |CONTC/6005/2024 |10

109 |D BISWAL é3740/202 18.02.2025 |CONTC/6587/2024 |10
SANIYA 13742/202

110 MATLIK 5 18.02.2025 |CONTC/8247/2024 |10

111 |D BISWAL é3746/202 18.02.2025 |CONTC/6594/2024 |10
D K 13748/202

112 MOHANTY 5 18.02.2025 |WP(C)/3586/2025 |10

113 LAXMIDHAR [13749/202 18.02.2025 WP (C) /33323/202 10
MOHANTY 5 4
P K 13751/202

114 MOHANTY : 18.02.2025 |WP(C)/4855/2025 |10
M R 13752/202

115 ROUTRAY 5 18.02.2025 WP(C)/4677/2025 |10

116 /S K RATH é3753/202 18.02.2025 fP(C)/33315/202 10
AKSHAYA

117 [KUMAR é3754/202 18.02.2025 |WP(C)/4665/2025 |10
NAYAK
M R 13756/202

118 ROUTRAY - 18.02.2025 |WP(C)/4677/2025 |10
M R 13758/202

119 ROUTRAY 5 18.02.2025 WP(C)/4671/2025 |10

120 |C SAMAL 23760/202 18.02.2025 |WP(C)/4657/2025 |10
M R 13762/202

121 ROUTRAY 5 18.02.2025 |WP(C)/3095/2025 |10
D N 13764/202

122 PATTNATK |5 18.02.2025 |TRP(C)/105/2024 |10

123|S K SAHOO é3765/202 18.02.2025 |FAO/483/2024 10

124 |S P NAYAK é3767/202 18.02.2025 |CRLMC/564/2025 |10
JITENDRA

125 |[KUMAR 23768/202 18.02.2025 |CRLMC/563/2025 |10
BEHERA

126 |B BEHERA 23769/202 18.02.2025 |CRLMC/384/2025 |10

127 B R 13770/202 18.02.2025 WP (C)/16626/201 10
SENAPATI |5 7
J J 13772/202

128 PARTDA 5 18.02.2025 |CRLMP/639/2017 |10




129/C R SAHU é3773/202 18.02.2025 ZP(C)/22243/201 10 c

130 /C R SAHU é3774/202 18.02.2025 gp(c)/22244/201 10 c
MANOJ

131 KUMAR 13775/202 116 05 2025 |CRLMC/4921/2024 |7 U

5

PANT
MANOJ

132 [KUMAR é3776/202 18.02.2025 fp(c)/22548/202 7 U
PANT
P K 13782/202

1330 S 18.02.2025 |MATA/27/2022 10 c

134D K NAIK é3784/202 18.02.2025 |MATA/27/2022 10 c

135|B MISHRA é3786/202 18.02.2025 |TRP(C)/132/2024 |10 c
s 13787/202

136 [ o e 18.02.2025 |TRP(C)/132/2024 |10 c
J. C. 13797/202 WP (C)/17597/201

I . 18.02.2025 |1 7 U

138 |y Dpas 23814/202 18.02.2025 |RSA/82/2024 10 c

139 |p K NAYAK 23815/202 18.02.2025 ?P(C)/33632/202 10 c
ASHOK

140 [KUMAR é3820/202 18.02.2025 fP(C)/26270/202 10 c
RANA
RAMESH  |13822/202

141 MR L 18.02.2025 WP (C)/2189/2025 |10 c
DEEPAK

142 [KUMAR 23824/202 18.02.2025 WP (C)/4785/2025 |10 c
SAHOO
SANJAY

143 [KUMAR 13825/202 115 02 .2025 |[WP(C)/4669/2025 10 c

5

SAHU
R. K. 13826/202

144 > X . 18.02.2025 |WA/2764/2024 10 c
s. K. 13827/202

1455 %2 18.02.2025 [WA/361/2025 10 c
B. K. 13828/202

146 >0 £ : 18.02.2025 WP (C)/241/2025 |10 c
DEBENDRA [13830/202

147 25500 : 18.02.2025 WP (C)/4477/2025 |10 c
DEBENDRA [13832/202

148 20000 : 18.02.2025 (WP (C)/4563/2025 |10 c
B. K. 13834/202

PEY 18.02.2025 WP (C)/3648/2025 |10 c

1150 [P. K. DAS |13835/202|18.02.2025 |WP(C)/3217/2025 |10 i




5

|

A. K. 13840/202

151 (200 c 18.02.2025 [WP(C)/4701/2025 |10
SRIDHAR |13841/202 WP (C) /32453/202

152(2 7 | 18.02.2025 |, 10
SANJAY

153 |[KUMAR é3842/202 18.02.2025 [WP(C)/4667/2025 |10
SAHU
SANJAY

154 [KUMAR é3843/202 18.02.2025 [WP(C)/3319/2025 |10
SAHU
SANJAY

155 [KUMAR é3845/202 18.02.2025 [WP(C)/4785/2025 |10
SAHU

156 [P K PANI é3855/202 18.02.2025 [WP(C)/9010/2019 |7

157|7p kAR é3860/202 18.02.2025 giLAPL/12207/20 10
RC 13861/202

L e 18.02.2025 [WP(C)/5096/2025 |10
PADMANAVA [13863/202

159 | Jovn c 18.02.2025 [WP(C)/4163/2025 (10

160 |S.SAMAL é3864/202 18.02.2025 WP(C)/4967/2025 |10

| | | Total 11432

NIC




